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MR. SPEAKER : It is a suggestion 
for action.

SHRI K. BALADHANDAYU- 
1HAM : Is the Government aware or 
the fact that while negotiations and 
talks are going on, the management is 
actually trying to shift the factories, 
and have expansion of machinery etc. 
ip other places? They just want to gain 
time. 1$ the Government aware of this 
thing or not. II so, what are they do
ing to provide against this?

SHRI C. SUBRAMANIAM : I  am 
sure the State Government would be 
alert in this matter and would be taking 
aO possible steps to see that this te not 
dismantled. But if there is any such 
thing, I would consider it to be a very 
unwise move.

SHRI K. LAKKAPPA : The crisis 
in the Simpson group of industries in 
Madras is a consequence of the anti- 
labour policies pursued by the State 
Government theic. Even though there 
is an honest attempt by the Central 
Government to resolve the crisis, the 
State Government is preventing its 
resolution. In view of this, may I know 
whether the Central Government would 
take further steps to see that the Simp
son group of industries is taken over 
and the crisis is lesolved once and for 
all?

MR, SPEAKER : It is a suggestion 
for action.

SHRI C. SfUBRAMANIAM: The 
hon. Member is aware that there ts a 
scare that we are trying to topple the 
DMK Government. I do not want to 
give the impression that we are using 
this also for the purpose of toppling 
the DMK Government.

WRITTEN ANSWERS TO 
QUESTIONS 

Tripuri Programme over A.I.R. 
Agartaia

*145. SHRI DASARATTA DEB : 
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether Government have re
ceived any representation to introduce 
Tripuri programme over the All India 
Radio, Agartaia Centre instead of it* 
being broadcast from Calcutta centre; 
and

(b) if so, the reaction of Govern
ment thereto and when it is likely to 
begin ?

THE MINISTER OF STATE IN 
THE MINISTRY OF INFORMA
TION AND BROADCASTING 
(SHRI I K. GUJRAL): (a) Yes, Sir.

(b) Government have already decid
ed to shift the Tripuri Programme 
Unit from Calcutta to Agartaia. The 
Unit will stan functioning as soon as 
accommodation is arranged.
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Report on Rural Artisans 
Development Scheme under 

SFDA/MFAL 
*150. DR. HENRY AUSTIN: Witt 

the Minister of INDUSTRIAL DEVE
LOPMENT AND SCIENCE AND 
TECHNOLOGY be pleased to state:

(a) whether a Project Report regard
ing setting up of a Rural Artisans 
Development Scheme under Small Far
mer Development Agency/Marginal 
Farmers Agricultural Labour has been 
received from Government of Kerala; 
and

(b) if so, whether the report has 
been approved by the Central Govern
ment?



THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY (SHRI C. 
SUBRAMANIAM): (a) Two Rural 
Artisan Development schemes were 
received by the Ministry of Industrial 
Development from the Govt, of Kerala 
under the Small Farmers Development 
Agencies Programme. These were for 
Cannanore and Quillon. No scheme 
under the Marginal Farmers Agricul
tural Labour Programme has been 
received.

(b) The scheme for Quillon has been 
sanctioned while the one for Cannanore 
has been referred back to the Govern
ment of Kerala for revision.
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Payment of Pension to 
Freedom Fighters

*152. DR. RANEN SEN : Will the 
Minister of HOME AFFAIRS be 
pleased to state:

(a) whether Government have al
ready started giving pension to the old 
patriots amongst the freedom fighters; 
and

(b) if so, on what basis they were 
selected?

THE MINISTER OF STATE IN 
TOE MINISTRY OF HOME AF
FAIRS (SHRI K. C. PANT): (a) and
(b). Government has approved a 
scheme of pension for freedom fighters

which will be given effect to from the 
15th of August, 1972. About 75,000 
applications have been received; more 
are still coming in. These are being 
considered in accordance with the pro* 
visions of the scheme, whose salient 
features are given in the statement 
which is placed on the Table of the 
House fPlaced in Library. See No. LT 
3315/72]. Pension has so far been 
approved in about 2,500 cases.
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Committee for review of Laws 
on Boilers and Unfired 

Pressure Vessels
•153. SHRI SHRIKISHAN MODI: 

SHRI P. M. MEHTA:
Will the Minister of INDUSTRIAL 

DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY be pleased to 
state:

(a) whether Central Government 
have set up a 12-member Committee 
for a comprehensive review of the 
existing laws on boilers and unfired 
pressure vessels;

(b) if so. the functions of the Com
mittee; and

(c) the date by which the Committee 
will submit its report?

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY (SHRI C. 
SUBRAMANIAM): (a) Yes, Sir.

(b) The Committee has been asked 
to make a comprehensive review of 
existing laws on boilers and unfired 
pressure vessels and make recom
mendations, as per its terms of refer
ence which are given in the statement 
placed on the Table of the House. 
[Placed in Library. See No. LT 
3316/71].

(c) In one year’s time.

Audience Research Unit of A.I.R.
*155 SHRI T. S. LAKSHMANAN: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased 
to state:

(a) studies conducted by the Audi
ence Research Unit of All India Radio 
during the past three years; and

(b) the action taken by the Depart
ment on important findings of such 
studies during the past three years?




